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| TEM NO. 20 COURT NO. 7 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
IA 4-6 IN ClVIL APPEAL NO(s). 9142-9144 COF 2010
RAM SI ROVANI TRI PATH AND ORS. Appel | ant (s)
VERSUS
STATE OF U. P. AND ORS. Respondent ( s)

(Wth appln(s) for deletion of the nane of respondent Nos. 4-16 in
CA 9142/2010, R Nos. 4 to 7 in CA 9143/2010 and R No.4 in CA
9144/ 2010 fromthe array of parties and with office report )

Date: 02/03/2011 These Appeal s were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE CHANDRAMAULI KR. PRASAD

For Appellant(s) K. L. Janjani, Adv.

For Respondent (s) Ameet Si ngh, Adv.

Par eena Swar up, Adv.
Shekhar Raj Sharna, Adv.
Anuvrat Shar ma, Adv.

SSF5 %

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Appli cations have been filed for del eting

nanes of respondent Nos. 4-16 in C A No. 9142/2010, 4-7

in CA No. 9143/ 2010 and Respondent No. 4 in CA No.

9144/ 2010.
Let the nanes of aforesaid respondents be del eted

at the risk of the appellants.
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